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(NCCF) acts as the guarantor and co-ordi-
nating agency for the distribution of con-
trolled cloth to the State nominees. 

The payment to the textile mill's is made by 
the NCCF who in turn collects the amount 
from the State nominees. 

Trade with Pakistan 
390. SHRIMATI LEELA DAMODARA 

MENON : 
DR.   RAJAT  KUMAR  CHAKRA-

BARTI : 
SHRIMATI SUSHILA  SHANKAR 

ADIVAREKAR : 
SHRI NRIPATI RANJAN  CHOU-

DHURY : 
Will the Minister of COMMERCE AND 

CIVIL SUPPLIES be pleased to state : 

la) the items which India is (i) exporting to, 
and (ii) importing from Pakistan at present; 
and 

(b) the items of import and export trade 
with Pakistan which have been exclusively 
reserved for the public sector? 
THE MINISTER OF COMMERCE AND 
CIVIL SUPPLIES AND COOPERATION 
(SHRI MOHAN DHARIA) : (a) The fol-
lowing are the major items which are being 
exported from India to Pakistan: (i)  ACER 
Conductors 

(ii) Timber 
(iii) Fresh Ginger 
(iv) Betel leaves 
(v) Bamboos 
(vi)  Resin and Rosin 
(vii) Fluorescent tube/lamp/bulb     and 

electrical goods 
(viii) Rayon Yarn 
(ix) Bleaching powder 
(x) Bidi leaves 
(xi) Tea 

(xii) Coir yarn & Coir mats 
(xiii) Iron and Steel items 
(xiv) Coal 

Major item of import from Pakistan to India 
is Raw cotton. 

(b) Of the items mentioned in reply to part 
(a), export of coal and iron and steel items is 
canalised through Public Sector. A list of all 
items whose exports are canalised through 
Public Sector is in Annexure I to Section II of 
Export Trade Control Hand Book of Policy 
and Procedure 1977-78. Import of raw cotton 
from all countries (including Pakistan) is 
canalised through Public Sector. A list of all 
items whose imports are canalised through 
Public Sector is in Section III of the Import 
Trade Control Policy Volume I. 1977-78. 

20-Point Programme in the Ministry of 
Tourism & Civil Aviation 

391. SHRI SHYAMLAL GUPTA : Will 
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state : 

(a) in what manner the Ministry of 
Tourism and Civil Aviation was concerned 
with the implementation of the 20-Point 
Programme launched after June, 1975; 

(b) whether any assessment of the 
achievements of this programme, in so far as 
his Ministry was concerned, has been made 
and if so, with what results; and 

(c) what is the expenditure incurred under 
various heads like advertisement, conveyance, 
grants given to persons/bodies for the 
implementation of this programme? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI PURUSHOTTAM 
KAUSHIK) : (a) to (c) The information 
required is being collected and will be laid on 
the Table of the Sabha. 

Balance of trade 
392. SHRI SHYAMLAL GUPTA : Will 

the Minister of COMMERCE AND CIVIL 
SUPPLIES    AND COOPERATION      be 
pleased to state : 

(a) the balance of trade position till the 
end of April, 1977; and 

(b) the specific steps taken by Govern-
ment thereafter to achieve a more favourable 
balance of trade? 

THE MINISTER OF COMMERCE AND 
CIVIL SUPPLIES AND COOPERATION 
(SHRI MOHAN DHARIA)  :  (a) On the 


